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Palam' Airport 

( Shrl Sham La1 Saraf: 
198. ~ Shri Rameshwar Tutia: 
L Shrl Basumatari: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether Government are aware 
ot the inadequacy of arrangements at 
the Palam Airport with regard to the 
handling of passengers, af'riving by 
Foreign Air Services, by the Police 
station there; and 

(b) the steps being taken by Gov-
ernment to improve matters? 

The Minister of State in the MinIs-
try or Home Affairs (Shrl Datar): (a) 
and (b). The police staff, b.Jth at the 
Palam and Safdarjang Airports in 
Delhi, has been strengthenf'd during 
the past few years. However, in 
view of the steady increasE' in traffic 
at these airports, the question 01 
further augmenting the staff to speed 
up the clearance of passl.'ngers Is 
under consideration. 
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Ankleshwar on 

Shrl P. C. Borooah: 
Shrl Joti Saroop: 

Will the Minister of Mines and Fuel 
be pleased to state: 

(a) how ''':lch oil has so far been 
produced at· the Ankle3hwar OD 
Fields. since it began production In 
August. 1961; 

(b) where that oil has been refined; 
and 

(c) how far production of this crud!! 
oil has resulted in foreign exchanp 
savings'? 

The MInIster of Mines and Fuel 
(Shri K. D. Malaviya): (a) 258,378 
metric tons till the end of Octobet, 
1962. 

(b) At Burmah Shell and ESSO 
Refineries at Bombay. 

(c) Approximately Rs. 183 lakha. 

Vlolatloll of Trame Laws by Embaso-
Cars 

401. Shrl Vidya Charm Shukla: 
Will the Minister of Home Affairs bI! 
pleased to state: 

(a) whether several complaints 
regarding the infringement of ordi-
nary traffic laws in Delhi by cars 
bearing C.D. number plates have been 
received; and 

(b) if so, what action has so far 
been taken in the matter to prevent 
violation of traffic laws? 

The Minister of State in tJae MIni&-
try of Home Affairs (Shri Datar): (a) 
In 1961 there were 109 cases of in-
fringement of traffic regulations by 




